
I 
CTIW ADFNISTRAEVE TEIBUAL 

cALCUTTA BWH 

No.0. A. 609/97 

Date of order : 5.5.99 

Present : Eon' ble Mr. D. Purkayastha, Judiial Ment)er 

ASH(E SHARMA, 

Vs. 

UNION OF INDIA & ORS. 

For the applicant : Mr. B.C. Sinha, counsel 

For the respondents : Mr. S. Choudhury. counsel 

ORDER 

Heard id. counsel for both the parties. Ld. counsel 

Mr. B.C. Sinha appearing on behalf of the applicant subud.ts 

that he is ready aEfor hearing, 

It appears that the respondents did not file any 

reply to the O.A. Ld, counsel Mr. S. Choudhury appearing 

for the respondents prays for time to file reply. 

In view of the aforesaid circumstances, last chance 
to the respdts. 

is givetto file reply. Respondents are directed to file 

reply 4thin 15 days and to make payment of costs of . 

tOO,- to the applicant. The matter to come up for hearing' 
on 31.5.99. 
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